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STATEMENT BY MINISTER

Terrorists' Threat to the Prime Minister
and related matters.

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND|
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM): Madam, Several
Hon'ble Members have expressed concern
about reports appearing in the press today
regarding terrorists' plans toi kill the Pime
Minister and the Home Minister.

Attempts to kill high dignitaries is a well
established part of the terrorists' strategy.
By doing so they hope to create alrge scale
disturbances and cause a breakdown of law
and order which) would help them in
achieving  their = nefarious  designs.
Information about such plans has been
received by the Government from time to
time. The disclo' sures from the material
recovered fiom the Golden Temple
Complex after operation Black Thunder are
an important link. The documents seized
from the rooms in Parikarma of the Golden
Temple show the close connection between
Pakistan and the terrorists groups. They also
reveal that terrorist leaders operating from
Pakistan have been sending instructions to
the terrorists and master-minding the
terrorist activities in Punjab.

Wassan Singh Zaffarwal and Gurba-chan
Singh Manochahal are the two important
links between Pakistan and the terrorist
groups. Wassan Singh's letter dated 3rd
May 1988 to Sukhdev Singh Jhamke,
which has been published by a newspaper
this morning, is one of the letters recovered
from the Golden Temple Complex after
Operation Black Thunder.

I take this opportunity to lay on The
Table of the House six documents waich
are among the documents reco-wed from
the Golden Temple Complex. Hon'ble
Members will find that these documents
provide conclusive evidence of Pakistan's
aid and support to terrorist groups in India.
I may invite the attention of Hon'ble
Members to some of the
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more obnoxious portions of these docu-
ments. The writers of these letters are
Wassan Singh and Labn Singh, among
others. The recipients of these documents
are Gurbachan Singh Manochahal, Nirvair
Singh, Jagir Singh, Malkiat Singhi and
Sukhdev Singh Jhamke. In Lhe letter dated
25-3-1988. Wassan Singh Zaffarwal refers
to the facilities provided for him and others
in Pakistan and promises to supply assault
rifles and other goods with the help of
Pakistan Rangers. In the letter dated 24-4-
1988, there is reference to the help given by
the Pakistan Rangers and the purchase of
arms and weapons to the tune of Rs. 25
lakhs. In an undated letter, Labh Singh
assures Malkiat Singh that there is no;
shortage of arms and on receipt of a
message for arms they would he supplied.
In the letter dated 3-5-1988 there is a clear
indication of plot to assassinate the Prime
Minister and the Home Minister. In the
letter dated 18-5-88 Wassan Singh
Zaffarwal has asked for recruits, with a pass
in matriculation examination, who could be
trained.

The available evidence clearly indicates
that the external links of the terrorists
continue to be strong and vital. Leading
terrorists  including Gurbachan Singh,
Manochahal and Wassan Singh Zaffarwal
as well as Labh Singh of Khalistan.
Commando Force made- a number of-visits
to Pakistan in the last quarter of 1987. In
mid-November 1987 these terrorist leaders
undertook a critical evaluation of the
extremist movement in the wake of
sustained police pressure. There is
confirmed evidence of the presence in
Pakistan during this period of important
extremist leaders from Canada and U.K.
Facilities for contact between extremist
leaders from India and important overseas
extremists leaders were made available by
Pakistan.

The rise in extremist violence since the
beginning of 1988 was made possible on
account of fresh supplies of sophisticated
and high calibre weapons including a large
number of AK-47 assault rifles. The man
responsible for establishing a conduit for
supply of these weapons is Wassan Singh
Zaffarwal.
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The Pakistan authorities have also exerted
pressure on terrorist groups to forge unity
and even threatened to cut off supply of arms
and ammunition if "this was not done. The
Pakistan authorities have laid stress on
increasing the frequency of strikes against
members of Police and securities forces to
undermine the morale of the Police and the
administration.

Pakistan showed a special interest in
thwarting any scaling down of violence
following tbe initiative of the Government
of India for release of some Jodhpur
undertrials and the high priests. Pro-Pakistan
elements were encouraged to openly adopt
anti-India and pro-Khalistan postures. The
Babbar Khalsa wttich had suffered major
reverses during 1987 was revived and helped
to gain a foothold' in the Golden Temple. Its
members returning from Pakistan received
assistance at formal and official levels from
Pakistani at the border.

After Operation Black Thunder, a number
of Sikh terrorist leaders based in Pakistan
namely, Wassan Singh Zaffarwal, Sukhdev
Singh Babbar, Sukhdev Singh Jhamke,
Avtar Singh Brahma, Balbir Singh Sandhu
of Council of Khalistan and Kanwar Singh
of Akal Federation took stock of the
situation. The Panthic Committee and the
Babbar Khalsa sent out instructions to their
members in India to step up violence.

The success of Operation Black Thunder
was welcomed. Despite the attempts of
some leaders of various sections of Akali
Dal to arouse sentiment against it, the
common man was appreciative of the results
obtained and the restraint shown in the
conduct of the operations. The terrorists, on
the other hand, not only suffered in physical
terms by some terrorists being killed and
others being captured, they also suffered a
great damage in the public eye because of
exposure of their misdeeds. Their surrender
removed the aura of invincibility and
heroism they had sought to create around
themselves. Taped speeches of Gurbachan
Singh Manochahal, a member of the Panthic
Committee and an important contact in.
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Pakistan have been found in circulation in
Punjab which defend the actions of the
terrorists and hurl baseless accusations at the
Government. The misdeeds of the terrorists
in the Golden Temple are sought to be
explained away in simplistic terms. A
transcript of the tape recorded speech of
Manochahal is available with Government
and I lay a copy on the Table of the House,

Despite these attempts to whitewash the
misdeeds of the terrorists and to play down,
the success of the security forces it is a fact
that Operation Black Thunder gave a severe
jolt to the nucleus of terrorist activities in
Pakistan. Government have information of
consultations between representative of
Pakistan  intelligence  agencies  and
representatives of terrorist organisations to
evolve a strategy to recover from this
setback.

While the role of Pakistan in aiding and
abetting terrorism in Punjab is the most
prominent one, it is part of a, widespread
international conspiracy to destabilise India
for example, pro-Khalistan elements
demonstrated in front of Indian missions
abroad to register their protest against
Operation Black Thunder. In the U.S.A.,
Representative Dan Burton raised the matter
in the House of Representatives and termed
the action by the securiy forces as Indian
military assault on the Golden Temp'e.
Some foreign  newspapers carried
misleading stories about involvement of the
Indian security agencies in' committing
terrorist acts which are entirely baseless and
malicious. The so-called Republic of
Khalistan Government-in-exile summoned
an international convention during June,
1988. Dr. Jagjit Singh Chauhan who had
earlier been sidelined by th. Council of
Khalistan was included as its spokesman.
The international rami fications of the
conspiracy-against India are c»bvious to
any discerning observer.

Besides what I have narrated above,
specific threats to the life of the Prime
Minister have been discovered from time to
time. These threats were neutralised by our
security agencies through timely and prompt
action. While it would not be in public
interest to disclose the dates
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and places when these threats emanated, I
may take the House into confidence regarding
one Pushpinder Singh Sacha-deva. Specific
intelligence was received that Pushpinder
Singh left Canada for India in May, 1986 and
that he was involved in a conspiracy with
leaders of the US-based International Sikh,
Youth Federation to assassinate the Prime
Minister. Pushpinder Singh was arrested
while trying to cross over to Pakistan on 5/6
January, 1987 at the Ganganagar border
(Rajasthan).

Hon'ble Members are aware that on a
number of occasions statements have been
made in public, both in India and abroad,
holding out specific threats to the Prime
Minister. I may refer to the Punjab March
organised by Baba Jaginder Singh between
15-8-86 and 23-9-86; the Shahidi Conference
on 14-10-86; the Sahid Sama-gam on 31-10-
86 and the speech of Dr. Jagjit Singh Chauhan
on 7-6-87. Threatening letters are also
received from time to time. Each letter is
taken seriously and the source of the threat is
investigated. I may place on the table of the
House a copy of one such letter received,;
from one Bitto received in February, 1988.

A recent review shows that Pakistan's role
in providing guidance, material assistance and
sanctuaries for the terrorists has not
undergone any change. Many of the terrorist
leaders have made several visits to Pakistan.
From the rank and file of the terrorists too a
large number have been to Pakistan at some
stage or the other. The extremists have
received directions from Pakistan that
notwithstanding the pressure on them from
the Indian security forces they should
continue committing terrorist crimes in
Punjab and other parts of India including
bomb explosions and attacks on Hindu
temples, elimination of Sikhs in the
Congress(I) party and attacks on pickets of
security forces to demoralise them.

Subtle attempts through a mixture of
hospitality and propaganda were made to
Iflbvert Uic loyalty of Sikh pilgrims visit-
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ing Pakistan on the martyrdom  day  of
Guru Arjun Dev this year.

I have mentioned all these developments in
great detail to show thai the revelations
highlighted in the press, ta which' the Hon'ble
Members have drawn the Government's
attention, are not isolated developments. They
are part of a larger conspiracy with
international ramifications in which Pakistan
plays the most important role. Mind'ess and
indiscriminate killings of innocent people is
one element of the strategy. Attempts on the
lives of high dignities is another element. We
are a'l aware of the attempt made on the life of
the Prime Minister at Rajghat on 2-10-1986.
One of the most notorious terrorists, Harjinder
Singh alias Jinda, was arrested in Delhi when
his plan to assasi-nate the Home Minister was
foiled, thanks to an excellent counter-
intelligence operation.

Threat® to the security of the Prime-
Minister and other dignitaries is indeed grave.
It is a direct result of the bold and courageous
stand taken by the Prime Minister and his
Government against attempts to undermine
the unity and integrity of the nation. We are
determined not to allow the terrorists to
succeed in their nefarious designs. I regret to
point out that there has been some entirely un-
merited criticism regarding measures taken for
the security of the Prime Minister. Regardless
of such criticism, Government are determined
to take all necessary steps to ensure the safety
of the Prime Minister and holders of other
offices. I am sure Government will have, in
this resnect. the full support of the House and
the people of this country.

SHRI SUBRAMANIAN SWA MY (Uttar
Pradesh); Madam Deputy Chairman the
Minister has presented a very detailed
statement. He has stated that , documents are
being laid on the Table. It would have been
much better if these! documents also had been
circulated to the Members so that they could
have seen them simultaneously. But the tardy
manner in which the Homn Ministry is working
has been witnessed this evening on a variety of
issues.



433 Statement [2 AUG. 1988] by Ministers 434

THB DEPUTY CHAIRMAN: Please seek
your deifications.

SHRI SUBRAMANIAN SWAMY: 1 am
just warming up.

THE DEPUTY CHAIRMAN: There is'
nothing to warm up.

SHRI VISHVIJIT P. SINGH (Maha-
rashtra): Warm up but don't boil over!

SHRI V. NARAYANASAMY (Pondi-
cherry): You can speak in Hindi now.

SHRI SUBRAMANIAN SWAMY: I can,
but not here.

Madam, in view of the charge made in this
statement that there 1is an international
conspiracy with wide ramifications, is it not the
responsibility of the Government to take
Parliament into confidence «-as to what this
international conspiracy is? The statement is,
unfortunately, full of in-nuendos. I would like
the Minister tot state what is this international
conspiracy with wide ramifications—Ilet me
state that clearly. Secondly, if you have such
overwhelming evidence against Pakistan, as the
statement says, I would certainly like to see
these documents. I would also like the
Government to have, if necessary, an in camera
session to tell us more. If you have such
overwhelming evidence that Pakistan is training
terrorists, is engaged in plo's to assassinate the
Prime Minister of India, I want toi know what
seeps you propose to take because, under
internation-' al law you have plenty of options
including the option of hot pursuit into
Pakistan. I said this morning and U am saying it
again that if you have this evidence, then India
would be justified, in fact, going into Pakistan
to put an end to these centres of training and
conspiracy. But all T find here from the
Government statement is that there is a
conspiracy with such ramifications and this is
what is happening. What is the Government
doing? This is what the people want to know.
This is one clarification I wanf to know.

Secondly, there was an article in The
Illustrated Weekly of India about two weeks
ago, which said that Government itself has set
up an organization of terrorists who have been
given freedom to engage in killing. I do not
know. The Illustrated Weekly of India is not
an ordinary magazine. It is not an
yellow

journal. It is a responsible magazine be-
longing to the Times of India Group. The
Times of India generally supports the
Congress Party and so, anything that supports
the Congress Party, by definition, is
responsible. In this magazine there was an
article in which it was mentioned that under
the leadership of one of the terrorists—I
forgot his name; Santokh Singh Kala or
something like that—a terrorists organisation
was set up by uhe Government of India, and
AK47 was given io them, and they were given
a certain amount of free hand provided they
kill other terrorists also in the bargain. The
Government has not reacted to that-There has
been no response to it. So, I would like the
Home Ministry to tell me what is going on in
this also.

Finally, I would like to know whether the
Government of India is aware of any link
between the terrorists in Punjab and other
international terrorist organisations.

In particular it was asked in the morning,
and we ask again, their link with international
drug racketeers and other terrorists'
organisations in the world. The Government
of India does not have any information on
this.
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SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): This is a very serious
matter. I am happy that the Minister came
forward with a long statement in a very short
time. If I am correct, the revelations or
documents they got from the Parikrama on
May, 22 I want to know from the Minister
when those documents contained such
serious
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-disclosures regarding the safety of the
Prime Minister and th, security and in-
tegrity of this country, why was this mat-
ter not brought before the Parliament
" and why have they not taken the various

parties intoi confidence?

Secondly, is it only through the docu-
ments which you got from the Parikrama
that you came to know of the remifica-tions
of this conspiracy? What was your
intelligence network doing? Did you
receive such information from your own
sources also before these documents were
recovered?

Thirdly, you spoke about the interna-
tional conspiracy. I doi not believe that
some countries as such are involved in this,
but definitely there are sections who are
involved in this type of thing. I do' not
subscribe to the view that the whole
country is involved, but 1 know that groups
of people are operating in the United States,
Canada. UK etc. What action has this
Government, taken to impress upon those
Governments to stop the activities of the
elements there and why are they giving
asylum and also couragement?

Fourthly, the complicity of Pakistan in
training the terrorists and also in planning
the assassination of the Prime Minister and
other dignitaries has been established
through documents, through evidence etc.
Why are we hesitating, as Dr. Subramanian
Swamy said, to take appropriate action
against that country? Minimum we can do
is a threat of severing of all diplomatic
relations. Why are we hesitating to do that?
What more crime a neighbouring country
can commit than trying to assassinate the
leaders of a neighbouring country? Why are
you hesitating to give that threat?

Another point which I want to know is
this. The whole approach of the
Government in planning the security of the
Prime Minister and other dignitaries is to
keep the Sikh terrorists in view, as if the
threat is only from the Sikhs. In my view it
may be a dangerous approach* because the
threat comes from various quarters. There
are so many elements.
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Therefore, this approach of suspecting only
the Sikh terrorists as a threat to The Prime
Minister may not be correct. Will the
Minister also think of it?

SHRI P. CHIDAMBARAM: 1 did
not say 'the Sikh terrorists! I said ‘'ici-
rorists".

SHR1 PARVATHANENI
UPENDRA:

The whole statement says about Punjjb and
Sikh terrorists. Then, another point is in
planning the Prime Minister's security, so
much fetish is being made. The real threat is
being concealed. We know that there is a
threat to the Prime Minister and other high
dignitaries. Hut today we find that getting a
commando support has become a status
symbol. Every junior Minister, every
Minister, has commandos even when they
attend MPs meeting, even when they attend
con sultative committee meetings the com
mandos are entering the meeting hnlls and
also where we take tea, etc., 1 hjd seen it and
I had to protest to one ol the Ministers that
they should not re there. I am not against
giving protection to them but in the process
tlv r-J.il threat is being concealed. Now, ev-
tiv body is moving about with commandos,
rifles and all that. We do not know wh:ii will
happen where and all that. Will the Minister
review the security anange-ments made to
various people includiu;.' th, Ministers, MPs.
etc? He can consider whether it should be
continued m discontinued or revised or
lessened.

Another thing is while planning .ill these
things, care should also b, taUn that the
Prime Minister is not di\'ancd from the
people.. He is the leader of tha nation. He is
the leader of the Gcv.-rn-ment. He is the
head of the Government. In the name of
security il yon stop people meeting him, if
you sior> MPs meeting him, if you ask MP«
m wear chains, if you insult the Ministe;\
and all that, it will become a fetish of the
security.. .(Interruption?).. . I nm telling
you.. .(Interruptions)... the moment I
mention the Prime Minister, v In-do you get
excited? I am coming to the point. We are
genuinely interred in the security and the
safety of the Prime
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Minister but it should not have a bad effect
and reverse effect on the people's mind that
too much is being dona in the name of
security. That is dangerous. That is not
correct. ... (Interruptions) ...

Finally, Madam, for an individual or a group
of individuals security cannot be ensured if the
general atmosphere in the country is not
improved. There is an atmosphere of violence
that has to be ended. It is not an island where
ycai can protect an individual or a “roup of -
individuals. So what the Government should do
is to end this atmosphere of violence. Will they
call a meeting of the political parties to have
people's cooperation? The cooperation of. a'l
the parties can be enlisted in improving the
atmosphere in the country so that this type of a
cult of violence can be ended.
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| Do not worry. It is not your time. It is
| the time of the House. You are {ree,to

walk out if you want.
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THE MINISTER OF STATE JN THE
MINISTRY OF HOME AFFAIRS (SHRI
SANTOSH MOHAN DEV). Let her spealc.
You are a gentleman. You take your seat.

-
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SHRI P. CHIDAMBARAM: 1
you are denying it.

said
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SHRI SUBRAMANIAN SWAMY: Is

this the clarification you are asking from the
Minister?
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DR. (SHRIMATI) NAJMA HEP-TULLA,;
Yes. This is part of the clarification. You also
make a very good speech. (Interruptions)
This is information which the House has a
right to know about it.
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SHRI E. BALANANDAN (Kerala):
Madam Deputy Chairman before I seek
certain clarifications from the Minister, II
would lik« to say that there are very important
revelations made in this document and in
many other documents placed on the Table
and we are discussing this question with
utmost seriousness and with due importance.
Therefore I request that this debaie should not
be stopped with only clarifications and there
should be a full-fledged discussion in the
House so that we can exchange our views and
come to same conclusions in what direction
the nation should move to meet the situation.

With this initial request I now come toi the
statement as such. There are revelations in the
paper today that extremists are planning to
assassinate our Prime Minister and our Home
Minister. The Government has in its
possession this and; other important
documents from the day of the Black Thunder
Operation. I want to make one point very
clear. In your efforts to protect the life of the
Prime Minister and of the Home Minister and
the lives of the small and big people of the
country, we stand four square with you if you
are taking proper steps. We are standing in the
front and we are with everyone in this country
in this task. Now, Madam, T would like to
seek a small clarification from the Minister. la
it a new thing that we have coma to know
today that the United States, Canada and
Pakistan are training the extremists who were
doing the daily killings in India? Is it that we
have come to know of it only today from this
letter? I think the Home Minister will be able
to explain that point to me.

As you know, we are in the front and we
are there. Communists, 55 of them,
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have been killed and many communists and
communist leaders are threatened just as the
Prime Minister and the Home Minister have
been threatened. 'l here-fore, it is the duty of
the Government to see that every citizen of
the country is protected and those people who
are fighting straight with their own lives
against the terrorists should be given facilities
to defend themselves arid should see that
these terrorists are given their due. In this
connection, I would like to seek a clarification
from the Minister. We from the Communist
Party requested the Government of Punjab as
well as the Central Government for allowing
us to buy some simple arms, which are not so
costly. I would like to know from the Minister
whether we would be permitted to buy such
arms as wasi suggested by us and, if not, why.

How is it that after the "Operation Black
Thunder" the Government did not think it
necessary to publish all those documents
seized from them? Also, as has been claimed
in this statement, after this operation, the
whole lot of the terrorists and their gangs who
were supporting them were on the defensive
and the people of Punjab were thinking that
the Government might come forwaip with
concrete measures so that the entire people of
Punjab could' be mobilised and the terrorists
would be isolated completely. That was the
situation then prevailing in the State. But
what steps have you taken? You have lost the
initiative to isolate them.

This statement clearly says that the
Government are taking steps to protect the
life of our Prime Minister and of the Home
Minister. Steps are being taken, very good.
Steps should be taken, no doubt. But the main
steps that you are taking are through the
police or the army or any other kind of
security forces. You forget the people of
Punjab. You forget the Punjabi people, the
tradition of the Punjabis, who fought for our
freedom and who fought against the enemies
at the crucial times. These people are there. If
you don't take them into confidence, then it is
of no use. Pakistani rulers are doing the
mischief. How do we fight them, Madam?
The American
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imperialists, are trying to see that India is
dismembered. How do you fight it, Madam,
without the people? The Government did not
take proper steps to see that the people are
mobilised. Instead, they were only relying
on the administrative machinery the
policemen.

They cannot protect us. 1 must tell the
Home Minister that the line which is being
pursued by the Government is not sufficient to
meet the situation. This isnot an ordinary
situation.  You  have said in the morning
that 2020  people have been killed raj
Punjab by the terrorists. ~ We, Members of
Parliament, are discussing a hundred things
daily. We read in the papers daily that ten
peop'e or 15 people are being killed. And
ye* ' we are transacting a huge business in this
House. So I must tell the Minister for Home
Affairs that this line which you have taken
needs correction. The correction must be that
you must take the people into
confidence.

Another important point, Madam, is
that our Prime Minister or the = Government
of India signed an accord which is called the
Punjab Accord. That accord has got the
appreciation of aM in the country. You
have forgotten = about it. I am sorry that

there "is no mention1 aboutit. Nothing
is there. So, will the Minister and the
Government take steps to see that the
conditions accepted then by all in the

country are fulfilled? The accord must be
taken out from the shelf and discussed with
those  people who can implement it. ~ Can
you consider this, Mr: Minister?

Here in this statement a funny part is there.
On page 6, the last sentence reads:

.they should continue committing terrist
terrorist crimes in Punjab and other parts of
India including bomb explosions and attacks
on Hindu temples elimination of Sikhs in the
Congressfl) party and attacks on pickets of
security forces to demoralise them."'

See what the statement shows. Every body in
India knows that. Photos have been published
of the people who have
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been killed by terrorists. Congressmen
really are being killed. I do not want to
object to that statement. But is it confined
only to Congress(I)? Is it only confined to
policemen? Those people who stLnd
against them, newspapermen, editors and
Congress(I) men, and as 1 told you
Communists™ 55 of them have been killed,
and many of them are under threat of being
killed The Minister should mention that. 1
want him to make a correction there. {Time
bell rings)

Lastly Madam, this question is part of | the
Punjab question, the attacks by the
terrorists.  Terrorists *are a part of it.
So if you want t find a solution for this
problem, we have to meet the conspiracy
being hatched in U.S. and Patdstan.
People talk of taking steps against Pakistan.
That is what they want. =~ We  can face
these Pakistani conspirators and can face
these conspirators of the U.S.A. provided we
mobilise the people of our country.
Our country is  strong enough to meet any
kind of threat provided the Government
comes forward to  see  that the Punjab

Accord is  revived and the territorial
question, the water question, etc are
settled. Madam, you know that. 3006

persons were killed in different attacks in
New Delhi after the  gruesome murder of
Indira Gandhi.  Some  inquiry as been
made. But the ginlly have not been
punished so far. An  “ospbere should
be created to assure the people that the
Government is the Go*™"* of _u and that
it will act on y according to law There
should be no.bing beyond ha7 \Time bell
rings) Therefore, a pob-S solution should
also be attempted to Sir with the
administrative measure. These  questions
may please be clanfied. THE DEPUTY
CHAIRMAN: There . y or 12 more
Members who  have ought permission to
seek  clarifications would request the
hon.Member, o be very brief and seek
clarificat.ons only on th. statement. They
need not cover other points.
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SHRI PARVATHANENIUPENDRA:
Madam, let the Minister reply tomorrow.
Everybody is going.

THE DEPUTY CHAIRMAN: No-
body is going. Do you want to 30?

SHRI PARVATHANENI UPENDRA:
But the press won't carry it.
€t rrn fEg o afew w5 aw
TRl O8] OT® NEER W

W oa

Al 22z W 7

THE .DEPUTY CHAIRMAN: Would
the Minister for  Parliamentary  Affairs
like to continue it tomorrow?

IHE MINISTER OF STATE IN THE
MINISTRY oP PARLIAMENTARY
AFFAIRS (SHR! M. M. IACOB):

will  there is no objection from our
saide We can have it tomorrow.

sy wavere fag (wer wem)
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SHRI VISHWA BANDHU GUITA,
(Delhi): If possible, you kindly permit a
discussion. Just a clarification is not going to
be enough. It is an imporla'"-matter. ~Kindly
permit a discussion.

SHRI MADAN BHATIA (Motni r?d):
It is not possible to ask clarificatin one or
two minutes on such an invtaut matter. [

respectfully submit  this discussion be
continued tomorrow
THE DEPUTY CHAIRMAN: " the

discussion will be continued tomorr .v. The
House stands adjourned til! 11 "¢ o'clock
tomorrow.

The House then adjournedat twenty-four
minutes past se ;n of the clock till eleven
of the clock on Wednesday, the August, 1988,



